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                                   NOTICE 

 

All concerned are hereby informed that w.e.f. 16th January, 2020  

Onwards National Company Law Appellate Tribunal (NCLAT) will be 

functioning in the 2nd & 3rd Floor of Mahanagar Doorsanchar Sadan 

(M.T.N.L. Building), 9, CGO Complex, Lodhi Road, New Delhi — 110003. 

 

By the order of Hon’b1e Chairperson 
 

                                                                                            -sd/- 
 

                                                                                                             Registrar 
 

 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 31.01.2020 (FRIDAY) 

COURT OF CHAIRPERSON 

10:30 AM 

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Justice Bansi Lal Bhat, 

Member (Judicial) 
 

  For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 957 of 

2019 

 

JSW Steel Ltd. 

Vs. 

Mahender Kumar Khandelwal & Ors. 
 

 

With 

Manmeet Singh  Misha, 

Bishwajit Dubey  

2.  Comp. App. (AT) 

(Ins) No. 1034 of 

2019 

 

Sanjay Singal & Anr. 

Vs. 

Punjab National Bank & Ors. 

 

With 

Heena George  Ritu Bhalla  

Bishwajeet Dubey 

(R1 & R4) 

Shantanu (R2), 

Manmeet Singh (R3) 

3.  Comp. App. (AT) 

(Ins) No. 1035 of 

2019 

 

Kalyani Transco. 

Vs. 

Bhushan Power & Steel Ltd. 

Through RP & Ors. 

With 

Nikhil Palli Bishwajit Dubey 

Manmeet Singh-

R1&2 

Arvind Kr. Gupta-

R4 

4.  Comp. App. (AT) 

(Ins) No. 1055 of 

2019 

 

Jaldhi Overseas Pte. Ltd. 

Vs. 

Bhushan Power Steel Ltd & Ors. 

 

With 
 

Kumar Shashank 

Shekker 

Charu Bansal-R2 

Bishwajit Dubey-

R3 

Nishtha 

Chaturvedi-R4 

5.  Comp. App. (AT) 

(Ins) No. 1074 of 

2019 

 

Medi Carrier Pvt Ltd. 

Vs. 

Mahendra Kumar Khandelwal 

Sidhartha Sharma  Spandan Biswal-

CoC, 

Vaijayant Paliwal-

R1, 
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 RP of Bhushan Power and Steel Ltd & 

Anr. 

With 

Nishtha 

Chaturvedi-R2 

6.  Comp. App. (AT) 

(Ins) No. 1126 of 

2019 

 

CJ Darcl Logistics Ltd. 

Vs. 

Mahender Kumar Khandelwal 

RP of Bhushan Power & Steel Ltd. 

With 

Atul Shanker Mathur Vaijayant Paliwal 

7.  Comp. App (AT) 

(Ins) No. 1461 of 

2019 

 

State of Odisha & Ors. 

Vs. 

Bhushan Power & Steel Ltd & Anr. 

Kirti Mishra   

 

 

Note: The Court will not sit after 11:30 AM. 
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